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Cases of theft of booked
on railways

consignment

1242. SHRI NIHAR LASKAR: Will the
Minister of RAILWAYS be pleased to state :

(a) whether there have been a large number
of cases of theft of booked consignments on
the Railways ;

(b) if so, thc number of cases on cach
Railway since January, 1971 up to date :

(c) the steps takén to improve the situs-
don? ' .
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THE MINISTER OF RAILWAYS (SHRI
T. A. PAI): (a) Yes, to some extent iz 1971 ;
but the position has improved in 1972.

(b) and (c). A statement is laid on the
Table of the House. [Placed in Library. Ses
No. LT—35305/72).

t with Russi
Coffee

Agr for Export of

1243. SHRI NIHAR LASKAR :
SHRIMATI SAVITRI SHYAM :

Will the Minister of FOREIGN TRADE be
pleased to state :

(a) whether Coffee Board has cntered into
an agreement with the Soviet authorities for
export of coffec ;

(b) if so, whether this is the first agreement
of this kind ; and

(¢) the salient features of the agreement
and the foreign «xchange likely to he earned
therefrom ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Coffec Board has
entered into agreements for direct shipment of
coffee to U. S. S. R as indicated below :

(i) Fist agrecment signed in March,
1972 for 3000 tonnes Robusta Cherry
AB valued at Rs. '1.45 crores.

(ii) Sccond agrcement sigaed in July,
1972 for 3000 tonnes Plantation A
and 1000 tonnes Plantation B of a
total value of Rs. 2.47 crores.

(iii) Third agreement signed in July,
1972, for 6000 tonncs of Robusta
Cherry AB coffee valued to Rs. 2.95
crores through State Trading Cor-
poration.

(b) No, Sir. There were direct shipments
of coffer by the Board to Russia in 1959.

(c) The salient features of the agreements
are indicated hefow :

(i) 1959 sale was concluded directly by
the Board with the Trade Repre-
sentative of USSR.

(ii) Negotiations for the 3 agrecments
were conducted through USSR
Trade Representative and terms of
payment sre 97% of the value
agelnst prescutation- of documents





